
HIGI{ COURT OF JAMMU AND KASHMIR AT SINAGAR

To

The Principal District & Sessions Judge,
All Districts of J&K State.

No.r 1111( | st r Dated: 03-07-20t8.
suu,- Impt"ln"niation or r""olution adopted inlf,itf,lii]ustice

Conference, 2016 (Statistical Section ).

Sir,

Kindly find attached a Conference Secretariat online updation

portal questionnaires with the requestto fumish the requisite information

as per attached questionnaires so that updation ofthe same can be done

well in time.

ln this regard, you are requested to fumish consolidated

inlbrmation ofyour Court and Courts Subordinate to you, to the part of

questionnaires strictly as per the prescribed proforma through email or

Tele-Fax No. 0194-2506639 by or before 10-07-2018 so as to enable

us to upload the consolidated data.

The matter may be fieated. as Ug!lL@!.
Encl: Three leaves.

No.:1)-31+ Sts.

Copy to:-

etnu nA;

,\ 
---lncharge 

NIC for uploading the same on the official website of
V the High Court. (\ , . . ^_,/,

Yours faithfully'

'"#r *"r*t*'

w

Depu

Dated: 03-07-2018.

t Registrar

wL.
r,?



(1)

Delar atu1 arrears Commitlee
Pendency in Subordinrte Courts both Civil & Crimitrol (Main) Cases

sl.
No.

0r.0.1.201li-
10.0(r.20lll

1. Number of such cases pending at the start of the quarter

Number of such cases instituted in the quarter

3. Numberof such cases disposed of in the quarter

4. Numberofsuch cases pending at end ofquarter

5. Numberofsuch cases pending at end ofquarter that have
been pending for more than 5 years

Fast tracking of matters relatinB to Crimes against women, Senior Citirens, Marginalized

Sections, Differently Abled persons and Prevention of Corruption Act Cases

A. Prevention ofCoruptlon Act
Pendency of (Main) Cases

sl.
No.

01.0,1.201,1-

30.06.2018
a. Number ofsuch cases pending at the start ofthe quarter

lr. Number of cases instiluted in lhe quarter

Number of cases disDosed of in the quarter

rl. Number ofcases pendins at end ofquaner
c. Number ofcases pending for morqthan 3 years at the

end ofquarter

Crime agalnst women
Pendency of (Main) Cases

sl.
No.

01.0{.2018-
-10.06.20ll,1

a, Number of such cases pending at the start ofthe quarter

b. Number of cases instituted in the quarter

Number of cases disposed of in the quarter

d. Numberof cases pending at end of quarter

e. Number ofcases pending for more than 5 years at the

end ofquarter

B.



(2)

C. Crime against S€nior Citizens
Pendency of (Main) Cases

D. Crimcs Against Marginalized Secaions
of (Mai

Crimes Against Dlfterently Abled persons

Pendency of (Main) cases

st.
No.

01.0.1.20t lt-
:10_06-20t,t

Number of such cases pending at the start of the quarter

b. Number of cases instituted in the quarter

c. Number of cases disposed of in the quarter

d. Number of cases pending at end of quarter

Numberofcases pendingfor more than 5 years at the end of
quarter

I)endenc aln Cascs

st.
No.

01.0{.201n-
-10.06.201ti

n. Number ofsuch cases Dending at the start ofthe qua(er
lr. Number of cases institulcd in the quarter

c. Number of cascs disposed of in the quarter

d. Number ofcases Dending at end ofquarter
c. Number ofcases pending for more than 5 years at the

end of quader

sl.
No.

01.0{.20tti-
.10.06.2011i

a, Number of such cases pending atthe start ofthe
quarter

b. Number of cases instituted in the quarter

c. Number of cases disposed of in the quarter

d. Number of cases pending at end of quarter

e. Number of cases pending for more than 5 years at the

end of quarter



{3)

Montto ng fiechonbm tot tmcklng the Ptugrcss ol coses 
'o 

undet'f ol Ptlsoners

of Under-Trlal Pritoners In the State:

"J

A. Oelails
As on 30,06.2018sl.

No.

1.

L

3.

iotial nu.ber of inrutes in all the jails of the

State (including under-trial prisoners)

Total number of under-trial prisoners

Percentage under-trial prisoners

B. Detail regarding crlminal cases pertainlng to under'trlal prisoners'

IoCGrmbe. of crlrni"al cases Pendin8 in the District

(all categories including Sessions courts and MaBistrate

rot"r *-rt"r. ot."t"t pertaining to underTrial

I-ases of the Under-TrialNumber of cases of the

[ess than One Year

More than 10 Years

prisoners having duration of:


